Oral Answers [14 August, 2013] to Questions 17

MR. CHATRMAN: Thank vou very much. T would take a couple of minutes. T
wish the Rajya Sabha were to have such interesting debates more frequently. T
have got the sense of the sentiments of different sections of the House. T want to
make 2-3 things clear. Firstly, the Chair is not a part of the Government, not as the
Chair. In another capacity, in the State's structure, yes. But, that is a very
mportant thing, The Chair i1s a referee in a hockey match or a football match. The
Chair has been given a Rule Book, a yellow card and a red card; and he or she is
expected to allow the game to be played as per the rules. If a game is allowed to
play as per the rules, no vellow card is required, forget about the red card

altogether.

Now that is what this Chair has endeavoured to do. But then it does happen
that you try aspiring for treating an ailment which turns out to be more endemie,
more persistent and recurring. I think my personal view is, and T would like to
make this submission to all sections of the House, particularly to the party leaders
that the time has come for us to review our practices, our rules and carry out
such changes as are necessary because the rules are made by the House; and the
House is fully competent to amend the rules and modify the rules. Therefore, T
would like to convene, as early as possible, a meeting of the leaders so that we
could have a frank and practical discussion about how the rules need to be
amended, if they need to be amended. T have the sense of the House, T will ask
the Secretariat to review the remarks in the light of the record that they have. We

will proceed from there.

Can T now beg your indulgence to have the Question Hour?

ORAL ANSWERS TO QUESTIONS
Funds and equipments for Disaster Management

*]121. SHRIMATI KUSUM RAI: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) the State-wise details of funds, allocated, released and spent for

Disaster Management during the last three years and the current year, so far;

(b) whether India lacks in disaster preparedness acutely and if so, the

reasons therefor; and
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(¢) whether Government would equip disaster mangement authority with
latest and appropriate equipments in view of its faillure during Uttarakhand disaster

and if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) to (c) A Statement is laid on the
Table of the House.

Statement

(@) Allocation and release of funds from National Disaster Response Fund
and State Disaster Response Fund during 2010-11 to 2013-14 is given in Statement-
I to Statement-I'V.

State-wise allocation/release and utilisation of funds under the Scheme for

strengthening of fire and emergency services is given in Statement-V.

State-wise allocation/release and utilisation of funds under the Scheme for

Revamping of Civil Defence Setup in the Country is given in Statement-VI.

Allocation and release of funds for capacity building in last three vears as

per the award of the 13th Finance Commission are given in Statement-VIL
{(b) No, Sir

(c) Yes, Sir. The Government will continue to provide NDRF with necessary
equipment and to upscale it constantly. The resources available at present with
NDRF include specialised equipment for collapsed structure search & rescue, water
rescue equipment including boats and equipment for dealing with chemical,
biological, radiological and nuclear events. In response to the natural disaster in
Uttarakhand, 1.1 lakh persons were evacuated to safe places in the shortest
possible time, notwithstanding widespread destruction of roads, difficult terrain and

extremely hostile weather.



Statement-I

Allocation and Release of Funds from SDRF/ NDRF during 2010-2011

As on 31.03.2011

(Rs. n crore)
Sl. No. Name of the State Allocation of SDRF Releases from SDRF Releases
Central Share  State Share Total 1st Instalment 2nd Instalment from NDRF

1 2 3 4 5 ) 7 8

1. Andhra Pradesh 381.63 12721 508.84 190.815 190.815 + 100* 58211
(7478 +
300 *+
207.33)

2 Arunachal Pradesh 33.07 367 3674 16.535 16.535 9724

3 Assam 23739 26.38 263.77 118.695 118.695 S

4 Bihar 250.87 R3.62 33449 125.44 125.44 368.01

5 Chhattisgarh 113.49 37.83 151.32 56.745 - -

6 Goa 299, 0.74 295 1.11 _ =

7 Gujarat 376.59 12553 50212 188.30 188.30 =
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1 g 3 4 5 6 7 8

8. Haryana 144.68 4322 192.90 7234 3 :

9 Himachal Pradesh 117.68 13.08 130.76 58.84 58.84 14995

10, Jammu and Kashmir 155.21 1725 172.46 77.605 - -

11. Tharkhand 194.59 64.86 259.45 97295 97295 .

12, Karnataka 12072 4024 160.96 60360 6036 -

13, Kerala 98.31 3277 131.08 49155 49155 1278

14, Madhya Pradesh 20456 98.19 30275 147.280 147.28 + ;
77.3205 *

15, Maharashtra 332.02 11067 442,69 166,010 166.01+ 31048
3399 * (127.06 +

183.42)

16. Manipur 6.50 072 72 3.250 - -

17 Meghalaya 13.19 146 14,65 6.595 x .

18, Mizoram 770 0.85 8.55 3.850 - 4566

19, Nagaland 447 0.50 497 2235 . ,
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20 Orissa 293.69 97.89 391.58 146.845 146.845 560.17

21 Punjab 167.19 35713 229 83.595 - -

22 Rajasthan 450.50 150.16 600.66 225250 - -

23 Sikkim 2048 227 2275 10.240 - -

24 Tamil Nadu 22014 73.38 293.52 110.070 11007 31717

25, Tripura 17.38 1.93 1931 8.690 - -

26 Uttar Pradesh 289.04 96.35 385.39 144.520 144.52 55426

27 Uttarakhand 105.89 11.77 117.66 52945 52945 517.66

28. West Bengal 22862 76.21 304.83 114.310 114310 704.85
Torar 46771.82 1399.48 607730 2338.910 1998.72 417925

# Released 'on account’ basis for flood - 10.

* SDRF share released, in advance, during 2010-11 for 2011-12.
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Statement-11

Allocation and Release of Funds from SDRF/ NDRF during 2011-2012

As on 30.03.2012
(Rs. in crore)

Sl. No. Name of the State

Allocation of SDRF

Releases from SDRF Releases

Central Share  State Share Total 1st Instalment 2nd Instalment from NDRF
1 2 3 4 5 6 7 3
L Andhra Pradesh 400 13357 53428 100355 # 200355 64339
(257.61+ 385.78)
2} Arunachal Pradesh 3472 3.86 3838 17.36 17.36 -
3 Assam 24926 2170 276.96 124.63 -
4 Bihar 263.41 87.80 351.21 131.705 131.705 -
5 Chhattisgarh 119.17 3972 158.89 116330 @ - -
6. Goa 233 0.78 311 2215 @ - -
7 Gujarat 39542 131.81 52723 197.71 197.711 -
8 Haryana 151.91 50.64 202.55 7234 @ - -
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11.

12.

13.

14.

15.

16

17.

18.

19.

20

21

2

Himachal Pradesh
Jammu and Kashmir
Tharkhand
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland

Orissa

Punjab
Rajasthan

Sikkim

123.57

162.97

204.32

12676

103.22

30929

348.62

6.82

13.84

8.08

470

308.37

175.55

473.02

21.50

13.73

18.11

63.10

42.25

3441

103.10

116.20

076

1.54

0.20

052

10279

38.52

157.67

239

13730

181.08

27242

169.01

137.63

41239

464.82

7.58

1538

8.98

522

41116

23407

630.69

23.89

61.785
102.16
63.38
51.61
77.3225¢%
140.32
6.66 @
1352 ¢
789 &
154.19
17137 @
461.76 €

2099 @

61.785

10216

63.33

5161

154.645

154.185

236.51

1075

4291

7023

109.69

20038
(50008 +
150.38)
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1 2 3 4 5 6 7 8
24 Tamil Nadu 231.15 77.05 308.20 115.575 115575 523977
(50000 § +
23.977)
2. Tripura 18.25 2.03 2028 17815 @ 9125 -
2. Uttar Pradesh 30350 10116 404,66 151.75 151.75 189.60
o Uttarakhand 111.19 12.35 123.54 - - -
28, West Bengal 24005 80.02 32007 120,025 120,025 -
Torar: - 491170 1469.48 6381.18 2500.83 177863 245892

# SDRF share released earlier, in advance, during 2010-11 for 2011 -12.

* SDRF share released, in advance, during 2011 -12 for 2012-13.

@ Includes arrears of central share for the year 2010-11. $ Released ‘on account’ basis.

Note: Balance and 1st instalment of centre's share of SDRF for the years 2010-11 and 2011-12 has not been released for non-submission of requisite
confirmations and supporting documents by the State Government as mentioned in para 11 of the guidelines [viz; submission of utihization certificate,

constitution of State Executive Committee (SEC), annual report and creation of sdrf duly certified by the AG (A&E) of State etc.].
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Statement-I11

Allocation and Release of Funds from SDRF/NDRF during 2012-2013

As on 31.03.2013

(Rs. in crore)
S1. No. Name of the State Allocation of SDRF Releases from SDRF Releases from NDRF
Central Share  State Share Total 1st Instalment 2nd Tnstalment
1 2 3 4 5 6 7 8
L Andhra Pradesh 42074 140.25 560.99 21037 21037 -
2 Arunachal Pradesh 36.46 4.05 40.51 1823 1823 100.44
3 Assam 261.73 29.08 290.81 255495 @ 199.50 45008
{130.865+68.64%)
4 Bihar 276.58 R219 368.77 13829 138.29 -
5. Chhattisgarh 12512 4171 166.83 122145 @ - -
6. Goa 245 0.82 327 1165 @ - -
7 Gujarat 41519 138.40 553.59 207.595 207.595 -
8 Haryana 159.51 53.17 212.68 7595 @ - -
9 Himachal Pradesh 12975 14.42 144.17 64.875 64.875 4598
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1 2 3 4 5 6 2 8

10. Jammu and Kashmir 171.12 19.01 190.13 77.605 @ - -

1. Tharkhand 214.53 7151 286.04 107.265 107.265 -

12 Karnataka 133.10 4436 177.46 66.55 66.55 679.54
(28235+397.19)

13, Kerala 108.38 36.13 144.51 5419 46.49 3427

14, Madhya Pradesh 32476 10825 433,01 16238 162.38 -

15, Maharashtra 366,05 12201 488.06 35733 @ - 1824.52
(574.71+447.96

+ 801.85)

16, Manipur 716 0.80 796 699 @ 3.58 -

17 Meghalaya 14.54 161 16.15 1419 @ - -

18, Mizoram 8.49 0.94 9.43 830 @ - -

19, Nagaland 493 0.55 5.48 9.405 @ 2465 |

20 Odisha 32379 107.93 431.72 161.895 161.895 6.19

21. Punjab 18433 61.44 245.77 179.94 @ 90.165 .

9T
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2. Rajasthan 496,67 165.55 66222 248,335 248335 :
pc) Sikkim 257 251 25.08 11.285 11.285 7434
(0.8668173.48)
24, Tamil Nadu 24271 809 32361 121355 - -
2. Tripura 19.16 213 21.20 9.58 . :
2. Uttar Pradesh 31867 10622 424,89 159335 159335 :
27. Uttarakhand 11675 1297 12072 169565 @ 3603 -
2. West Bengal 252,05 8402 336,07 126025 126025 -
TotaL 5157.20 154293 670022 314563 206267 281029

* SDRF share released, in advance, during 2012-13 for 2013-14.
@ Includes arrears of central share for the previous ie year 2011-12.

$ Released 'on account' basis.

Note: Balance and 1st instalment of Centre's share of SDRF for the years 2011-12 and 2012-13 has not been released for non-submission of requisite

confirmations and supporting documents by the State Government as mentioned in para 11 of the guidelines [viz; submission of utilization certificate,

Annual report etc.].
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Statement-11"
Allocation and Release of Funds from SDRF/ NDRF during 2013-2014
As on 26.07.2013

(Rs. in crore)
Sl Name of the Allocation of SDRF Releases from SDRF Releases
No. State Central State Total 1st 2nd Balance Available from NDRF

Share Share Tnstallment Tnstallment (As on)

1. Andhra Pradesh 441.78 147.26 589.04 220.89 - 0.0 (03.07.13) -
2 Arunachal Pradesh 38.29 425 42.54 19.145 - 225 (31.05.13) 10975
3 Assam 27482 30.53 305.35 - - 50546 (19.09.12) -
4 Bihar 29041 96.80 38721 145.205 - 490.74 (31.03.13) -
5 Chhattisgarh 131.38 4379 17517 62.56 (@ - 283.28 (31.03.13) -
6 Goa 257 0.86 343 1225 @ - 21.86 (31.03.13) -
7 Gujarat 43595 14532 581.27 217975 - 237493 (31.03.13) -
8. Haryana 167.48 55.83 22331 7595 @ - 1380.71 (20.03.13) -
9 Himachal Pradesh 136.24 15.14 151.38 68.12 - 0 (31.03.13) -
10, Jammu and Kashmir 179.68 1996 199.64 33409 @ - 544.61 (31.03.13) -
11.  Jharkhand 22526 75.08 30034 - - 719.58 (30.09.12) -
12, Karnataka 139.75 46.58 186.33 69.875 - 0 (31.03.13) -
13.  Kerala 113.81 3793 151.74 64605 (@ - 114.80 (31.03.13) -

8T
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14, Madhya Pradesh 341.00 113.66 45466 - - 153.815 (31.03.13) -
15.  Maharashtra 38435 12811 51246 183025 @ . 0 (20.01.13) 46115
16, Manipur 752 0.84 8.36 « : 25.24 (30.09.12) :
17. Meghalaya 15.26 170 1696 727 @ ; 107.58 (31.03.13) -
18.  Mizoram 891 0.99 9.90 4235 @ - 986 (28.03.13) -
19, Nagaland 518 0.57 575 - - 004 (31.03.13) 3660
20.  Odisha 33998 11333 45331 169.99 - 147.29 (31.03.13) -
21 Punjab 193.55 6451 258.06 96.775 : 3140.95 (31.03.13) 5
22 Rajasthan 52150 173.83 69533 260.75 - 836.60 (20.06.13) -
23, Sikkim 370 263 2633 - - 4321 (29.01.13) 1018
24, Tamil Nadu 254.84 84.95 33979 12135 @ - 0 (16.07.13) .
25. Tripura 2012 273 235 958 @ : 3501 (31.03.13) :
26. Uttar Pradesh 33460 11153 44613 - - 224.18(30.09.12) -
27 Uttarakhand 122.59 13.63 13622 83.64 6136 4561 (31.03.13) 250.00
28. West Bengal 264.65 88.22 352.87 132325 : 539.10 (30.06.13) :

ToraL 5415.17 1620.06 7035.23 241722 6136 ; 443.48

* SDRF share released, in advance, during 2013-14 for 2014-15.
@ Includes arrears of central share for the previous ie. year 2011-12,2012-13.
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Note: Balance installment of Centre's share of SDRF for the years 2011-12 and 2012-13 has not been released for non-submission of requisite
confirmations and supporting documents by the State Government as mentioned in para 11 of the guidelines [viz; submission of utilization certificate,
Annual report etc .
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Funds for Procurement of Capital Items for Strengthening of Fire and Emergency Sewrvices

Statement-1"

(Rs. in er)
S1. No. States Allocation/Release of Funds Total Total Utilisation *
2010-2011 2011-2012 2012-2013
1 Andhra Pradesh 217 527 0 8.37 31
2 Arunachal Pradesh 1.19 2 0 372 3.68
3 Assam 0.65 356 0 437 0.81
4 Bihar 0.8 6 0 7.03 1.1
5 Chhattisgarh 1.63 0 7.44 27 235
6 Goa 0.19 012 0 038 022
7 Gujarat 227 0 921 125 329
8 Haryana 0.48 2% 0 3.6l 05
9 Himachal Pradesh 1.47 1.87 0 403 402
10 Jammu and Kashmir 0.43 21 0 266 2.66
11 Tharkhand 0.44 1.74 1.12 343 0.56
12 Karnataka 0.65 432 0 513 081
13 Kerala 0.43 21 0 266 08
14 Madhya Pradesh 2.5 0 18.66 217 1.01

0g
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15 Maharashtra 1.07 0 525 6.65 1.4
16 Manipur 1.59 234 0 471 237
17 Meghalaya 1.41 2776 0 483 0.66
18 Mizoram 1.43 1.18 0 327 327
19 Nagaland 1.59 318 0 552 234
D Orissa 22 6.59 0 97 311
21 Punjab 0.45 2.65 0 322 0.43
2 Rajasthan 238 13.69 0 17.08 1039
3 Sikkim 0.69 05 0 1.51 1.01
P Tamil Nadu 238 7.04 0 1045 341
25 Tripura 0.19 0.00 032 058 0.08
x Uttar Pradesh 1.41 11.56 0 133 033
27 Uttarakhand 037 1.97 0 247 043
2 West Bengal 0.56 266 0 342 02

Granp Totar 33.02 88.16 42 176.56 5434

* Utilisation of fund released during entire XIth five year plan period.
Note: In 2013-14, there has been no release of fund.

SABMSUF DA

[e10T 9snBny 1 ]

suoysangy oy

[R3



Statement-VT

Funds for Revamping of Civil Defence Setup

(Rs. in er)
Sl.No.  State Allocation/ Release of Funds Total Release Amount Utilised™®
2010-11 2011-12 2012-13
1 2 3 4 5 6 7
1 Andaman & Nicobar 0.0 0.02 1.06 1.09 0
2 Andhra Pradesh 0.13 132 07 229 012
3 Arunachal Pradesh 0 0.03 1.92 195 0
4 Assam 1.05 38 0 534 199
5 Bihar 1.09 278 022 432 1.64
¢ Chandigarh 0.01 0 0 004 0
7 Chhattisgarh 1.05 0.94 0 201 1.66
8 Delhi 031 0.69 0 1.35 0.83
9 Goa 0.1 0.69 0.11 1.01 0.04
10 Gujarat 071 413 0.55 697 121

(43
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11

12

13

14

15

16

17

18

19

21

24

Haryana
Himachal Pradesh
Jammu and Kashmir
Jharkhand
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland

NCDC, Nagpur
Odisha

Puducherry

037

011

098

0.05

016

06

015

031

0.01

0.05

0.65

1.59

0.76

4.86

0.89

038

1.35

02

213

0.05

018

0.01

001

25

001

091

1.91

1.08

2.54

1.58

1.61

2.98

152

1.95

135

412

0.07

12

0.01

0.01

0.07

4.52

0.01

0.71

399

0.1

115

029

071

166

0.07

1.02

0.01

0.05

176
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1 2 3 4 5 6 7
2 Punjab 0.88 41 1.04 128 15
27 Rajasthan 021 1.1 0.58 2.88 1.4
28 Siklam 0 0.02 192 1.95 0.03
2 Tamil Nadu 0 0.04 192 1.96 0
30 Tripura 011 039 0.58 1.09 0
31 Uttar Pradesh 1.53 4.49 1.76 9.73 245
32 Uttarakhand 0.05 0.0l 192 201 0.03
33 West Bengal 098 378 11 6.64 514

ToTaL 11.66 43.25 1972 89.45 298

* Utilisation of fund released during entire XIth five year plan period.
Note: In 2013-14, there has been no release of fund.
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Statement-VII
Allocation and Release of 13th Finance Commission Grant for Capacity Building for Disaster Response

Rs. in crore
(as on 05.07.2013)

Sl No.  State 2010-11 2011-12 2012-13 2013-14
Allocation Release Allocation Release Allocation Release Allocation Release

1 2 3 4 5 6 7 8 9 10
1 Andhra Pradesh 6.00 6.00 6.00 6.00 6.00 6.00

2 Arunachal Pradesh 1.00 1.00 1.00 1.00 1.00 1.00 1.00
3 Assam 500 5.00 500 500 500 500 5.00
4 Bihar 5.00 500 5.00 5.00 500 500

5 Chhattisgarh 4.00 4.00 400 400 400 400 400

6 Goa 1.00 1.00 1.00 1.00 1.00 1.00

7 Gujarat 6.00 6.00 6.00 6.00 6.00 6.00 6.00

8 Haryana 5.00 5.00 500 5.00 500 500

9 Himachal Pradesh 400 400 400 400 400 400 400

10 I&K 400 400 400 400 400 400 400

11 Jharkhand 5.00 5.00 500 5.00 500
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1 3 4 5 6 7 8 9 10
12 Karnataka 400 400 400 400 400 400 400
13 Kerala 400 4.00 4.00 400 4.00 4.00
14 Madhya Pradesh 5.00 500 5.00 5.00 500 5.00
15 Maharashtra 5.00 500 500 5.00 500 1.00 5.00
16 Manipur 1.00 1.00 1.00 1.00 1.00 1.00
17 Meghalaya 1.00 1.00 1.00 1.00 1.00 1.00
18 Mizoram 1.00 1.00 1.00 1.00 1.00 1.00 1.00
19 Nagaland 1.00 1.00 1.00 1.00 1.00 1.00 1.00
20 Orissa 5.00 500 500 500 500
21 Punjab 5.00 5.00 5.00 5.00 5.00 5.00
22 Rajasthan 6.00 6.00 6.00 6.00 6.00 600 6.00
23 Sikkim 1.00 1.00 1.00 1.00 1.00 1.00 1.00
24 Tamilnadu 5.00 5.00 5.00 5.00 5.00
25 Tripura 1.00 1.00 1.00 1.00 1.00 1.00 1.00
26 Uttar Pradesh 5.00 500 5.00 5.00 5.00 5.00
27 Uttarakhand 400 4.00 400 400 400 400 400
28 West Bengal 5.00 500 500 5.00 500 500
Totar 105.00 105.00 105.00 65.00 105.00 54.00 105.00 6.00
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Oral Answers [14 August, 2013] to Questions 37

it g ww wr, § onus wew @ oA SR @ 4w yeer awdt g fe
dieelt A sl § sl Rud & we wmr oW B oSwuvrEs ¥ smusr vewr @ ol
EIEES M ol U A L 2 B A (L e 2 B O = Ll
YIBR GRT ®iy ®wed @l & Jorr @ v gWrRt aml or gHy Hid ¢ ouie
FaRT & fav wogw ww fewr wm a8t w G awdl e & g Qv R
T O TGS ¥ SH WE @ AR gl § o Y W a8 W BE @Ewen
g ' wE 1 F sk Araw § WA St @ 3w yew wedl § 5 @ 9=
®E VW O ®eH IOl ¥ fF M UW Pe q B

SHRT MULLAPPALLY RAMACHANDRAN: Mr. Chairman, Sir, T am fully aware
of the revelations made by the Comptroller and Auditor General. Of course, there
are complaints from some other sources also about the functioning of the National
Disaster Management Authority The Government of India has decided to constitute
a Task Force to inquire into the affairs of the National Disaster Management
Authority We are reviewing it. My information is that the Government of India has

received the Report, and we are examining it.
MR. CHAIRMAN: Thank you. 3M0 G&# U¥ U&y|

sfiadt g W WX, Snu Sl oA f@A 8, 98 Ye Rl SEd g |
WART FAEd T Ugd # g TRIEs § d@el B G @ad @) o off, W
wieEt ot @t sruerar @t A wRew suer wiifi fad wkhe geft e h
W@l g1 AWl grr #iE @en AEl So@r AT Wibldd SMUSl b WRGER, Sl
FERARI G 8, 98 U oMl @ s ff Bl A8 9gd WN @ @l sTen @
s & @ 3 Al # TEr B bed Jortl, ¥ SERARI A B HIS AlS
d BN W BRI B, qrfp aml g8 W dE dis At 9 & WP s g
aqel g Hb fb ogd smual § N 99 " § osnud w8 o died € e
S heRAT B AA P fA¢ S AR SR Bl B 8, PR oY Pad Ioll
& ar Tk

SHRT MULLAPPALLY RAMACHANDRAN: Sir, it is not correct to say that
the Government of India had not taken any steps immediately after the outbreak of
that ghastly disaster. The Government of India, promptly, mobilized all Central
Ministries and Agencies. Not only that, the National Disaster Response Force was
also asked to go over there. So also, the Indian Air Force, the Army, the Indo
Tibetan Border Security Force, Border Roads Organisation, Armed Forces Medical

Services and all other Government agencies were pressed into service immediately
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after that. Also, Sir, when the ghastly incident occurred over there, the State
Government, after getting information from the Indian Meteorological Department,
alerted all the agencies to be on their toes, and they did their maximum to see to

it that relief and rescue operations were done in an excellent manner.

SHRI SHANTARAM NAIK: Sir, I would like to know whether there was any
forecast with respect to cloud burst in the Uttarakhand region or whether there

was a forecast of only heavy rains.

SHRI MULLAPPALLY RAMACHANDRAN: Sir, according to information given
by the Indian Meteorological Department, they had issued general warnings of
very heavy rains and thunder showers at isolated places on 15th and 16th of
June, 2013, in the State of Uttarakhand. The warning was of a general nature. The
Meteorological Centre at Dehradun had specified the areas of heavy rainfall in the
Char Dham and issued advisories to the State Government as well as to other

Government Departments.

st yeferr e wwufd Sl F sud W § WER A A WA AR,
TER T ot umifafad wiffs e st @ fp fearl 9 s oS Ed o
8y, Sud fog smm @t A e b wiad @ o fedft 9 adl dwr & Afew
WEF & W F EAT W P W El q8 W YA P 20 AW "ER gY@
AIHT B9 20 VEG TEHEI B AR qm UeH B ARG A8 U e 8
I A AT A MU &l WA 9 By P 98 S WAdR 9% USH &Y

99 Be W N ofild Y ST B, 98 d B S 1 Bbils WY od 8, aled
R o @l @ wEE W W A W ¥, 9 URAR arel B ft T | W
1 @e Uy WRmasl & Wy Hosmy g

SHRI MULLAPPALLY RAMACHANDRAN: Sir, I have taken note of the
points made by the hon. Member. The other day, when he was participating in a
discussion on the Uttarakhand Disaster, he made this point during that occasion as
well. Sir, we all know that the personnel of the Indian Air Force, the Indo Tibetan
Border Security Force and the NDRF lost their valuable lives while they were
trying to rescue the precious lives of ordinary people who were stranded there. Of
course, they should be rewarded. As per the guidelines of the Government of

India, we will examine it. and we will, definitely, do something about it.

SHRI D. BANDYOPADHYAY: Sir, T rise to say, with great delight, that we are

prepared for any disaster including chemical, biological, radiological and nuclear
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events. But, Sir, when the Fukushima disaster tock place, even a country like Japan
could not handle it properly. Tn a nuclear plant, anything can happen at any time.

Are we really prepared to tackle such a nuclear disaster?

SHRI MULLAPPALLY RAMACHANDRAN: Sir, this is a very serious cuestion
and the whole country has expressed its concern about such ghastly incidents in
the event of a nuclear disaster. Of course, even a country like Japan was not able
to do much about it when such a disaster took place there. But our hon. Prime
Minister has taken special interest in such matters, and he had several rounds of
discussions with scientists about impending dangers out of such a nuclear
holocaust, or, what 1s called, nuclear explosion. Definitely, it is a very serious issue

and the Government of India is pondering over the matter.
MR. CHAIRMAN: Now, we move on to the next question.
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MR. CHAIRMAN: T cannot allow more than three supplementaries. Now,
Question No. 122

* 122. The Questioner (Shri Ishwarlal Shankarlal Jain) was absent.

MR. CHAIRMAN: Question Number 122. Questioner is not present. Let the

answer be given.
e siiv e sraEF & Fria sfiwt o)

*122. ft PARAT WEAT SF RN AT IR AR Al A wdr B opur
fm

(®) T WHR 1 e 3R IRG BREMT 7 PR HHDT B ga-om &
PR BN arell Hidl @ HeE foar @

@ @ W eREFEl ¥ Rk e an i ¥ difsa @ g # s
TP BRI At o Tl W&

an @ fom 5 avf F SRE W sEw At @ Hig 8 gal § s8R Al
g, 9 $9 @GR g§ Al #, AWAR &R @8 SR

() F EER F Sffegmd afiet & oRaRt @) dwwd s siv S
T P Y BIE weH 9ol & 3R A w dr ool &R @ &



